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[ 10 SEP. 1991 ]

to Questions 206

Centrally Sponsored Sports Infras-
tructure! protests in Karnataka

1179. SHRI J. P. JAVALL WiU the
Minister of HUMAN  RESOURCE
DEVELOPMENT be pleased to state:

(a) whether it is a f-ict that some sports
infrastructural projects assisted by Central
Government are under hrplfmentation in the
State of Karnataka;

(b) if so, the details thereof;

(¢) whether Karnataka Government has
also sent any fresh proposals for new
projects; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAtf RESOURCE
DEVELOPMENT (DEPARTMENT OP
YOUTH AFFAIRS & SPORTS) WITH
ADDITIONAL CHARGE OF
DEPARTMENT OF WOMEN & CHILD
DEVELOPMENT (KUM. MAMATA
BANERIEE): (a) Yes, Sir.

(b) The details of sports infrastructure
projects sanctioned are as
under:

No. of projectsapproved  Central assistance sanctioned No. of projecrs completed

81 Rs. 1,45,29,280/-

17

(c) Yes, Sir.

(d) Government of Karnataka forwarded
following fresh proposals during the last 3
years:i—

1988-89 37 proposals
1989-90 12 rroposals
1990-91. . . 11 proposals

ToraL 50 propossls

These could not be considered -earlier
berause the Department has, as a matter of
policy decided, not to entertain fresh proposals
when a large

number of projects are remaining incomplete.

Merger of regional rural banks with
NattonaBsed banks

1180. SHRI PRABHAKAR  SAO
KALVALA: Will the Minister of FINANCE
be pleased to state:

(a) whether it is a fact that Government
propose to merge regional rural banks with
the sponsoring nationalised tanks;

(b) if so, the details thereof; and

(c) by when a decision is likely to be
taken in in tis regard?



